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Vigilance Commissions set up in States
to check corruption

7441. SHRI S, A, MURUGANAN-
THAM: Will the PRIME MINISTER
be pleased to state:

(a) how many States have set up
Vigilance Commissions to check
corruption in admanistration;

{b) whether these commissions arc
working on the patiern of the Central
Vigilance Commission;

{c) how far these vigilance commis-
sions were uble to function as an
effective check on corruption at the
administration level both in the
States and the Centre; and

{d) whether there is any proposal
to strengthern and improve the
functioning of these commissions and
if so, the outlines thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA)- (a) to td). The informa-
tion 15 bemg cotiveted from the State
Governments and wul be laid on the
Table of the House,

Enquiry against M/s. Arthur Buu:r
Co., Muzaffarpur

7443 SHRI RAMAVATAR SHAS-
TRI: Will the Mimster of INDUS-
TRIAL DEVELOPMENT AND
SCIENUCE AND TEUHNOLOGY bLe
pieascd ty state:

(1) whether the Workers Union
and Factory Manager have submitted
certain specific charges of embezzle-
ment of company’s fund to the
investigation committee against the
Durectors of Messrs Arthur Butler
Company, Muzaffarpur;

(b) whether a member of Legis-
lative Assembly had also submitted a
memorandum to the Committee in
this regard; and
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(c) whether Government propose
to institute an enquiry agaiast the
Directors by the C.B.I, and if so, when
und 1f not, the reasons therefor?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) and (b). Yes, Sir,

(¢) The report of the Investigation
Committee is at present under con-
sideration of Government,
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Patna R.M.S Employees’ Protest
against bifurcation of P-4 Section of
Patna RMS,

7445. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether P-4 Section of the
Patna RM.S. under P.T, Division has
been bifurcated by the P&T adminis-
tration; if so, the reasons therefor;





